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s U@ Sl ToATt /ey

75 feeett, 19 75, 2026

FT.3. 2575().— Fea 1T qLFT A, T TTSTHT ATaw, 1956 (1956 F7 48) (B =& =9+
TET I<h ATSTAAH gl TAT &) T 1T 3F il ITETT (1) % AT AT T TS AT GEHTL 6 G2 Tdad
AT TSR HATAT T ATALAAT F&AT 1.1, 1057(E) Arira 27/02/2026, ST AT TSI, AATLTI,
a0 ||, @9 3, IUEE (i) § THITAq it T off, g7 [ora o7 & ardt orer & NH56 & .. 240.3 &
6.71.269.1 TF & T TSTHN & (FHIT (FTETHLA [ AT A HT a1, (), AT, TG T TATAT
& forT 3= stferg=eT & 3uTaE Tt § AfAtaE s T oTSiT T & ST ey it =roor =t of ;

ST I ATFAAT H1.377.1057 (37) i 27.02.2026 T ATY I TSI AT &7 3(F) i STLTT
(3) % T AT 13.03.2026 T " TTSTH 3T SieeaT" 3T "feey ITeh” SIA7 | TRTi9va foha T o ;

STETh FETH TTTERTLT [ €T 3T % dgd 1AL AT 9TH g% &, e 9% o= fora /= & e s9&r
St w9 ¥ [Moem fBrar @,

3590 G1/2026 @)
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S HETH ITTERT 3 STTA I ahl &Ter 3% il STATT (1) F ATEL H, Fea (T TR [ SAqA T
BRI

Ad: T, Feal T LRI, AT TR 6T I AT ITH BT A 9T AT I ATAIH7 T 1T 39
T ITLTT (1) BT & RAT T TN Hd g, Tg AT FAT & T 376 AT § (Aias JiH &1 q@rh
TS % for st T ST =R

T T, e 1T TLHIY, I ATATH 0T 91T 3T 6T STLTIT (2) AT H T =TI HLAT & o6
T ATREAT o TTTS | THT9 97, 3% gt # Ay qfy ot fReetm & a6 g sreafeas =7 &
Fea T g § fAfgd gr Srus |

ST
TSI ¥T & ardT fSrer & NH56 .5, 240.3 & 13.91.269.1 F foIT stsie &t ST ATeft §¥=4T1 "

. o o
AT FLHAT g d LTI

T T A T IEEEIEIHG R
EOEED LERME I g ®r || g dr || afm ST/ fRaas el &1 9
T TH gFa || e
(@RI H)
1 2 3 4 5 6

T BT AT AT
T T A SR

1 142 (Old Survey  ||frsfr F 0.0056|[zeTa FTE, F.Fraers Fars, 7.9 amaT FareT,
Number 113/1K ) T AT ZATAT FATZ 142 (Old Survey Number 113/1K )

2 152 (Old Survey  ||fFsfr T 0.17|| BT FTETATE, THAT FEIATATE, THIEA FIEATATE,
Number 116 ) TR FTEIITATE, FATAT T TS, ATTATS TEITE,
iEAre T A4 TATE A7 fEeaT, qEeE JdhaTs,
TSITATT AATATS, STATATS AAAATE, FHTATS SOTATS
e somaTs T, Straerare ST T 152 (
Old Survey Number 116)

3 153 s bkl 0.0074||FT<Ta YESATE, T LESNHTE, TgLiae LEsiIdTE,
AT LESATE, HATaH EstTe, dierdhie qosirare

Rsti=T forera, TaTsh qestiaTs, HeeT Hoswrs, Agad
H@SiTE, fAarsirars qosirars 153

4 161 ( Old Survey  ||fFsfr T 0.2298||frgwTe TreeitaTaTe, SEte THEetaTTe, e
Number 162/1, 157 TEATATE, FEaT THAATATE, THEATEA T ga @ ATst
) Forera, FeaTeT ZAAEATE, AATI ZHEATE, THAAS
TEATATATE, SfETATE TEAATATE, e TEeaTe,
S T SATATSAT fFreraT, Aatas SHrATs, T9ee O
ATATE, ofeATeT SATATE, TS AT TR, SeTe
TATLATE TTHIT o THIHATS TEHIAAT TAT, STATATE ATLATS
Tt 161 ( Old Survey Number 162/1, 157 )
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5 162 ( Old Survey T 0.1453|[=iwaTg FHemTaTs 162 ( Old Survey Number 118/3 )
Number 118/3)

6 163 ( Old Survey T 0.1163|| &t & arepaTeT fream, SEmae aregss, sferma
Number 117/2) ATATE, HGATS TAAATE, TTATE SAATE, THAATE

TAAATE, AT STRICATE THI, HATT STRICATE
T, fREATTHTE STERTATE T, STOTTe STt
TTHTT, AT STHRITATS TTHIT, TTSTLTATS STHITATE THIT
163 ( Old Survey Number 117/2)

7 164 ( Old Survey T 0.0476|[<g9TE FATATE, SATE TATATE, THITATE FATATE,
Number AT ATAATE BIAAT (AT, AT FATAATE, . 9fTeATerT
117/1,118/2) FIAATE, TATIFANET, STRITATE BIATE, T o

FIAATEAT FeraT, SETATE AIqATE, i AT aTeqars, JgaTs)
TATTATE, TATE TITATS, THAATE FerTs, faraars
TTHTE, feefrTaTs STRars T, dTE STEeETs
T, HATE STRITETS THI, TISIeTATE STRTETS RIS
164 ( Old Survey Number 17/1,118/2)

8 168 ( Old Survey T 0.0074||eTTaTa TTeA TS, FHHTATS UTATATATE, THTATS
Number 119/3) TTATATHATE, T TTAATHATS, STTAT TTAATATE,

ST TR 168 ( Old Survey Number 119/3)

9 195 ( Old Survey FT 0.0487|[z Tz FtaTaTE, AIAET astaTaTE, WA T
Number 170/1, efiereTe =it foreram, e diesTTs  TeRerdTE AT et
171/2) FTAT HTSTATS T FLAATE A1 T, AT Somars

arifaeTert aelt, TraradTE 2iordTs, sRfdawTs 2T,
SOFETE FA AT, AT Feiara 195 ( Old Survey
Number 170/1, 171/2)

10 |[197 (OId Survey T 0.0146)||sfrwrsfraTs Fraemarz 197 (Old Survey Number
Number 143/2,142/2)
143/2,142/2)

11 204 ( Old Survey T 0.0128|[zHaTa ATHATE, AT ATAATS, FHATaT aTeaTs 204
Number 154, 159 ) ( Old Survey Number 154, 159 )

12 205 ( Old Survey ElEl 0.0237||wRTefia FATHTE, Zreae €ATHTE, WISIad FETATE, Fsite
Number 156 ) HITATE, BATATS AITHATS, BATHTS WITHTS, HATHTS

TS, faerare swrTs, A Te W, weee
TATATS, HATIT SIAATS, TAAT SIAATS, AT
BATTATE, TIATEA SAATS, Fgad SIS, AT
TAANTE, AT SIS, AT o ST (THTSAT (ST,
wftaras sEfaare, maaes sEfaars, fgagar
STHAATZ, Tega T Ge@aTe A1 faeraT, SfaEe aegEeTs,
TfTaTE HeETE, ST aeETs, e T

T iraTe ot e, arfaerars TwefiTaTz 205 (Old
Survey Number 156 )
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206 ( Old Survey
Number 155, 148 )

Rt

T

0.028

TrEEaTe Warars, Swdr fea ST, Tased
frarares AT FreEr, fagee sfaorare, awaars
STETATE, HTATE SIS, THEATE SHAordTs, Toqra
FATATE, ATAH T HATATE, HATATS HATATE, THAATS
FUTATE, AT HITHATE, AT FATHATE, HAqTaT
freATs MTHIT, gHaT diwwTs I 206 ( Old Survey
Number 155, 148)

14

207 ( Old Survey
Number 146/1)

0.0268

FATSIATATE, IYAT ATSHATHTE, ATLITATE AT ATATE,
ATORATHTE ATSHATATE, FTONET ATSAATATE, A AT
FrStraTATE, Sorhee arsftar AEHTT FreET, grefarars
aTSt TS 207 ( Old Survey Number 146/1)

15

209 ( Old Survey
Number 146/2)

0.0295

T T Eerare, T Bsmars qears, i
TAATAT HUAT, TTEETAA STHITATE, TLTIA STHITATE,
TT ATCOTATS 209 ( Old Survey Number 146/2)

16

228 ( Old Survey
Number 176 )

0.0038

feefiawre erifaerer, FeueraTs SHwaTs, RS ST T
TrSrereTEAT Tt 228 ( Old Survey Number 176 )

17

232 (Old Survey
Number 204, 205 )

E]

0.0663

TAAE (A TE, Tt fEeraars 232 ( Old Survey
Number 204,205 )

18

243 ( Old Survey
Number 203 )

0.019

ATEfAETTE, stemoraTs sftRfRaTaTs 243 (S 99 qva%
203)

19

248 ( Old Survey
Number 198 )

0.0181

THTATS ATATATS, ST HIHTATE, STiaTe O THLNTE A
TereraT, graTa WeraTs, gHared W, s
THTATE, TATA T 248 ( Old Survey Number 198 )

20

254 ( Old Survey
Number 200 )

0.0094

TS H TS, TS H TS, TEA d AT
At forera, Sl T@aTdTE, SHTHTE LaTHTE, Hierhte
FATTE, gREETE THETE, WA WIS, 0T
FRAATS T HIATATE TR T T, TRATIT BIAATS T
rifarerTer TITHAT TeT, STt SRTAHTE O STRITATS
AT T, ST AAATS O STSTATHTS TTH AT ad T,

HS[AT AITHTS T TLATS TG Tell, T TS O
srroraTe fArgerare wrefte, Raerare Rgerre T,
fareaTe fagarTs T 254 ( Old Survey Number 200 )

21

256 ( Old Survey
Number 202 )

0.004

goeltad o TSHATATSAT fareraT, Wiga9rs WA ETTE,
AIATE TSAATATS, FOfted TSAATaTs, Tdares
TS, FeTae O ST ST e,

FrFAHANTE HIGTATE, SAS[TATS HETATE, ATHAET
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HT@TATE, THIATS T HE T SIHET I, SYET (T4,
ftaTs TR, ST TR aTe, TherE T e
ST FIoRLT, SUTSA o JHTATEAT (e, Fererars
TATATE, TAHT SATATS, FE[OTAA F AfaegarsT f&eE,
TTRTATE A== ATT 256 ( Old Survey Number 202 )

Total 1.0341

[T &. Bodeli-Vapi-2022/3D ]
g FHiETE, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 19th May, 2026

S.0. 2575(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 1057(E) Dated:27/02/2026 , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH56 in the stretch of land from Km. 240.3 to Km. 269.1 in the district of TAPI in the state of GUJARAT

And whereas the substance of the said notification S.0.1057(E) DATED.27.02.2026 has been published in
"THE TIMES OF INDIA" AND "DIVYA BHASKAR" Both dated 13.03.2026 ; under sub-section (3) of section 3A of
the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH56 in the stretch of
land from Km. 240.3 to Km. 269.1 in the district of TAPI in the state of GUJARAT

|State: GUJARAT ||District: TAPI |
SI. [|Survey/Plot Number|[ Type of Nature of Areal[Name of Land Owner/Interested Person
No. Land Land (in
Hectares)
N 2 I | Y 6 |
[Taluk: Vyara |
|Vi||age: Tichakpura |
1 142 ( Old Survey Private Agriculture 0.0056(|Elaben Kanubhai Sa. Mitalben Kanubhai
Number 113/1K) Sa. Sheelaben Kanubhai Sa.Va. Elaben
Kanubhai 142 ( Old Survey Number
113/1K)
2 152 ( Old Survey Private Agriculture 0.17(|Chhaganiben Kadiyabhai, Ganiben
Number 116 ) Kadiyabhai, Ganiben Kadiyabhai,

Chhaniben Kadiyabhai, Champaben
Ganchhibhai, Babubhai Ganchhibhai,
Savitaben Te Navinbhai Ni Vidhva,
Bhavanaben Navinbhai, Sujataben
Navinbhai, Jigneshbhai Navinbhai,
Shankarbhai Jhinabhai Gamit, Vinodbhai
Jhinabhai Gamit, Miraben Jhinabhai
Gamit, Niruben Jhinabhai Gamit,
Jiteshbhai Jhinabhai Gamit 152 ( Old
Survey Number 116 )

3 153 Private Agriculture 0.0074|(Kantiben Revjibhai, Dashuben Revjibhai,
Dahriben Revjibhai, Sumliben Revjibhai,
Minaben Revjibhai, Bhilkiben Muljibhai
Revji Ni Vidhva, llaji Muljibhai,
Madhuben Muljibhai, Matuben Muljibhali,
Pilajibhai Muljibhai

4 161 ( Old Survey Private Agriculture 0.2298|(Bhikhubhai Posliyabhai, Bhikhiben
Number 162/1, 157) Posliyabhai, Hirubhen Posliyabhai,
Niruben Posliyabhai, Sumitraben Te
Hasmukhbhai Ni Vidhva, Kalpanaben
Hasmukhbhai, Ashaben Hasmukhbhai,
Sumanbhai Posliyabhai, Arvindbhai
Posliyabhai, Shakuben Posliyabhai,
Manjuben Te Premabhai Ni Vidhva,
Bhartiben Premabhai, Reshamben
Premabhai Shilaben Premabhai,
Vikrambhai Nathubhai Gamit, Reenaben
Nathubhai Gamit Te Rasikbhai Gamit Ni
Patni, Jayeshbhai Nathubhai Gamit. 161
( Old Survey Number 162/1, 157 )

5 162 ( Old Survey Private Agriculture 0.1453||Singabhai Kashanabhai 162 ( Old Survey
Number 118/3) Number 118/3)

6 163 ( Old Survey Private Agriculture 0.1163||Sevantiben Te Balubhai Ni Vidhva,
Number 117/2) Jesaben Balubhai, Shilaben Balubhai,

Chandubhai Chhaganbhai, Bachubhai
Chhaganbhai, Rameshbhai Chhaganbhai,
Sonaben Thakorbhai Gamit, Minaben
Thakorbhai Gamit, Dilipbhai Thakorbhai
Gamit, Vinaben Thakorbhai Gamit,
Sitaben Thakorbhai Gamit, Rajeshbhai
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Thakorbhai Gamit 163 ( Old Survey
Number 117/2)

164 ( Old Survey
Number 117/1,118/2)

Private

Agriculture

0.0476

Chandubhai Chhaganbhai, Bachubhai
Chhaganbhai, Rameshbhai Chhaganbhai,
Sevatiben Balubhai Chhagan Ni Vidhva,
Jesaben Balubhai, Sa.Shilaben Balubhai,
Sa.Va.Sevantiben, Thakorbhai
Chhaganbhai, Sevantiben Te Balubhai Ni
Vidhva, Jesabhai Balubhai, Shilaben
Balubhai, Chandubhai Chhaganbhai,
Bachubhai Chhaganbhai, Rameshbhai
Chhaganbhai, Vinodbhai Chandubhai
Gamit, Sonaben Thakorbhai Gamit,
Meenaben Thakorbhai Gamit, Dilipbhai
Thakorbhai Gamit, Veenaben Thakorbhai
Gamit, Sitaben Thakorbai Gamit,
Rajeshbhai Thakorbai Gamit 164 ( Old
Survey Number 117/1, 118/2)

168 ( Old Survey
Number 119/3)

Private

Agriculture

0.0074

Shantaben Paliyabhai, Kesarbhai
Paliyabhai, Vasabhai Paliyabhai, Jashuben
Paliyabhai, Januben Paliyabhai,
Ashokkumar Paliyabhai. 168 ( Old Survey
Number 119/3)

195 ( Old Survey
Number 170/1, 171/2)

Private

Agriculture

0.0487

Thakorbhai Vajiyabhai, Mansing
Vajiyabhai, Minaben Te Dheerajbhai Ni
Vidhva, Hansaben Dheerajbhai Te
Rakeshbhai Ni Patni, Kalpanaben
Dheerajbhai Te Sureshbhai Ni Patni,
Leelaben Jhinabhai Te Shantilal Ni Patni,
Devidasbhai Jhinabhai, Arvindbhai
Jhinabhai, Gangaben Chunilal, Ashvinbhai
Chunilal, Anilaben Chunilal,
Bhupendrabhai Chunilal, Sunitaben
Chunilal 195 ( Old Survey Number 170/1,
171/2)

10

197 ( Old Survey
Number 143/2,142/2)

Private

Agriculture

0.0146

Bhimjibhai Chhitlabhai 197 ( Old Survey
Number 143/2, 142/2)

11

204 ( Old Survey
Number 154, 159)

Private

Agriculture

0.0128

Imalaben Balubhai, Reenaben Balubhai,
Amitaben Balubhai 204 ( Old Survey
Number 154, 159)

12

205 ( Old Survey
Number 156 )

Private

Agriculture

0.0237

Mangliben Ruvabhai, Haruben Ruvabhai,
Bhangadiben Ruvabhai, Vajiben
Bhagabhai, Kanabhai Bhagabhai,
Chhanabhai Bhagabhai, Manabhai
Bhagabhai, Dineshbhai Bhagabhai,
Vijaybhai Bhagabhai, Maniben Bhagabhali,
Ambaben Chhaganbhai, Veliben
Chhaganbhai, Sumitraben Chhaganbhai,
Sonaben Chhaganbhai, Kankuben
Chhaganbhai, Sharmilaben Chhaganbhai,
Geetaben Chhaganbhai, Ilaben Te
Jayantibhai Ni Vidhva, Sangeetaben
Jayantibhai, Mitlaben Jayantibhai,
Mehulkumar Jayantibhai, Induben Te
Sanmukhbhai Ni Vidhva, Ranjitaben
Sanmukhbhai, Sandipbhai Sanmukhbhai,
Anjanaben Sanmukhbhai, Dinuben Te
Ramsinghbhai Ni Vidhva, Atishbhai
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Ramsinghbhai. 205 ( Old Survey Number
156)

13

206 ( Old Survey
Number 155, 148)

Private

Agriculture

0.028

Govindbhai Bhikhabhai, Shreemati
Niruben Bhikhabhai, Patliben Bhikhabhai
Viriya Ni Vidhva, Dinuben Jeevanbhai,
Bharatbhai Jeevanbhai, Maheshbhai
Jeevanbhai Prameelaben Jeevanbhai,
Pushpaben Jeevanbhai, Ramilaben
Jeevanbhai, Hemuben Jeevanbhai,
Naniben Kesharbhai, Lalsingh Kesharbhai,
Sanjaybhai Kesharbhai, Rameshbhai
Kesharbhai, Mughuben Kesharbhai,
Pravinaben Kesharbhai, Sitaben Dhirubhai
Gamit, Hasuben Dhirubhai Gamit 206

( Old Survey Number 155, 148 )

14

207 ( Old Survey
Number 146/1)

Private

Agriculture

0.0268

Okrabhai Bajiyabhai, Ganjibhai
Bajiyabhai, Shreemati Geemliben
Bajiyabhai, Dashuben Bajiyabhali,
Naranbhai Bajiyabhai, Naniyabhai
Bajiyabhai, Kaliben Bajiyabhai, Lalitaben
Bajiyabhai, Jhinakiben Bajiya Lakhmani,
Holiyabhai Bajiyabhai. 207 ( Old Survey
Number 146/1)

15

209 ( Old Survey
Number 146/2)

Private

Agriculture

0.0295

Fakirbhai Dhanakabhai, Nooriben
Fakirbhai, Bhukharabhai Nandliyabhai,
Sagir Sumitraben Bhukharabhai, Sagir
Vijaybhai Bhukharabhai, Sagir Dajilyabhai
Bhukharabhai, Maniben Manilal,
Narendrabhai Manilal, Nayanaben
Manilal, Sharadaben Thakorbhai,
Radhaben Thakorbhai, Jagrutiben
Thakorbhai, Manishaben Thakorbhai,
Sudhaben Naranbhai, Dakshaben
Naranbhai 209 ( Old Survey Number
146/2)

16

228 ( Old Survey
Number 176 )

Private

Agriculture

0.0038

Dilipbhai Shantilal, Kalpeshbhai
Janakbhai, Diptiben Janakbhai Te
Rajeshbhai Na Patni. 228 ( Old Survey
Number 176 )

17

232 ( Old Survey
Number 204, 205)

Private

Agriculture

0.0663

Ratanben Vajiyabhai, Ratniben Vajiyabhai
232 ( Old Survey Number 204, 205 )

18

243 ( Old Survey
Number 203 )

Private

Agriculture

0.019

Kankuben Afiniyabhai, Dilipbhai
Afiniyabhai, Kanuben Afiniyabhai,
Laxmanbhai Afiniyabhai 243 ( Old Survey
Number 203)

19

248 ( Old Survey
Number 198 )

Private

Agriculture

0.0181

Ishvarbhai Somabhai, Jashuben Somabhai,
Shantaben Te Rameshbhai Ni Vidhva,
Surekhaben Rameshbhai, Sunandaben
Rameshbhai, Bindalbhai Rameshbhai,
llaben Chunilal 248 ( Old Survey Number
198)

20

254 ( Old Survey
Number 200 )

Private

Agriculture

0.0094

Virsingbhai Jhinkabhai, Shaluben
Jhinkabhai, Rajuben Te Revabhai Ni
Vidhva, Holkiben Revabhai, Premabhai
Revabhai, Bhilkiben Revabhai,
Dhansukhabhai Maganbhai, Ranguben
Maganbhai, Arunaben Chhaganbhai Te
Mnabhai Gamit Ni Patni, Suklaben
Chhaganabhai Te Shantilal Gamit Ni
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Patni, Jantaben Chhaganabhai Te
Thakorbhai Gamit Ni Patni, Chematiben
Maganbhai Te Jethiyabhai Gamit Ni Patni,
Manjuben Magnabhai Te Manubhai Gamit
Ni Patni, Tariben Maganbhai Te Jethabhai
Gamit Ni Patni, Sumitraben Vitthalbhai
Gamit Ni Vidhva, Jayeshbhai Vitthalbhai
Gamit, Hiteshabhai Vitthalbhai Gamit,
Virenbhai Vitthalbhai Gamit 254 ( Old
Survey Number 200 )

21

256 ( Old Survey
Number 202 )

Private Agriculture

0.004

Halliben Te Radatiyabhai Ni Vidhva,
Mohanabhai Radatiyabhai, Manubhai
Radatiyabhai, Maniben Radatiyabhai,
Devliben Radatiyabhai, Magniben Te
Bhikabhai Hiriyabhai Ni Vidhva,
Chandrakantbhai Bhikhabhai, Arjunbhai
Bhikhabhai, Vasantiben Bhikhabhai,
Rameshbhai Te Bhikhiben Hirka No Putra,
Jashuben Naginbhai, Amitbhai
Naginabhai, Anjanaben Naginbhai,
Ramilaben Te Bhikhiben Hirka Ni
Chhokari, Ushaben Te Premabhai Ni
Vidhva, Nileshbhai Premabhai,
Pratimaben Premabhai, Sadgunaben Te
Navindrabhai Ni Vidhva, Rakeshabhai
Navindrabhai. 256 ( Old Survey Number
202)

Total||

1.0341]|

[F. No. Bodeli-Vapi-2022/3D]
SHAIKH AMINKHAN, Director
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